
CNTRL 	NI TRTIV TRI'EUL 

CALCUTL-\ BiNCH 

MA.46 of 199 
• 240 of 1996 

Date of Order: 12.04.96 

Present;. Hon*  ble Mr.Justice A.K.Ohatterj ee,Vice-Chairma.. 

Honble Mr. M.S.Mcherjee,drninistrative MembeL 

PJOY KR. DAS 

-VS.- 
UNION OF INDIA & ORS. 

0 R 1) 

Mr.R.K.C.Thakur,ld,co- sel,appears for 
the petitioner. Service is completed but none appears 

for the respondents. 

The Case is iited for admission hearing 
11 on 17.996. Respondents shall file reply at least one 

week before the date fixed 

Plain copy of this order be given to the 
ld.counsel for the petitioner vo will communicate the 
order passed this day to the respondents imeditely 

/ 

(M,S.Mukherjee) 	 (A.K. 	terje) 
Mernber(A) . 	 Vjce..Chajrrnari 

H 	.... 	. 


